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Motion

MR. SPEAKER: That is not meant to
be taken in a scrious manmer. Sometimes
we make friendly remmarks.

st st yon g (W)
won  woew, & we ) sl ¥
g wew § R W 3T W oA
WE w4 N W s
afug
MR. SPEAKER: I am thinking of
keeping all treublesome members at a

distance from me! He is very ngar me.
You are just opposite. please sit down.
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SHRI JYOTIRMOY BOSU: One sub-
mission, Sir. Please allow a discussion
under rule 193 because seven lives have
been lost and husdreds bave bsen atab-
bed. 1If you cammot fix it this week, we
can have it on Monday. 1 wapt an asagr-
ance from you.

MR. SPEAKER: We have to abide by
the rules.

Papers to be l2id on the Table,

—

12.13 brs.

PAPERS LAID ON THE TABLE

ANNUAL  ADMINISTRATIVE REPORT AND
REPORT ON WORKING oF MRIPC anD
MRTP AcT FOoR THE YEaR 1972

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA): I beg to lay on the
Table:—

(1) A copy each of the following
papers under section 62 of the
Monopolies and Restrictive
Trade Practices Act, 1969:—

(i) Annual Administrative Report
on the working of the Mono-
polies and Restrictive Trade
Practices Commission for the
period 1st January, 1972 to
316t December, 1972,

(i) Report on the working and ad-
ministration of the Monepo-
lies and  Restrictive Trade
Practices Act, 1969, for the
period 1st January, 1972 to
31st December, 1972,

(2) A statement (Hindi and English
versions) explaining the reasons
for not laying simultaneously
the Hindi version of the above
Reports.

[Placed in Library. See No. LT-5982/
73].



